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. 01] T2 Faeeht, qam, wadt 25, 2026/ 6, 1947
No. 01] NEW DELHI, WEDNESDAY, FEBRUARY 25, 2026/PHALGUNA 6, 1947
CIGREEIEC I BIn)

TE faeet, 25 weady, 2026

1.3, 01(3T).—atr STaf=terea srferf==m, 1950 (1951 FT 43) &t gTT 13FF i ITATT (1) 3T (2)
& AT F AL H, WA HaTa AN, SATSAT TR | TIHeT e, TAgRT Haer 3ar g & st

T & et F oo S Fatee atemiat ff e @ gafea sfeeET |5, 508/3181m7/2023,
% 01.09.2023 ¥ fAwferfera werras frar srosm

1416 GI1/2026 (1)
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2. IF ATG=AT AT HAX ATIOTRT H, GIAT Forel F FTHA HISaT TTafe % w2 a2 Ferforfaa
gt gfaeerfog & srosft, Fra—

GUEE
et 1 ™ =T Fat=e st CENPEIL
(1) 2) (3)
112 — qEA9AT FLT
A, [ATsaT Y A 113 — qaaeaT 94
114 — THMET — qATLAT
Py 111 — S (A.ST.)
115 — STeTHT
FAFEL, GIaT 116 — ag=aT
117 — geaT
118 — et

[FT. &. 508/331%/2023]
AT A,

Tqetta AT e, af=a

ELECTION COMMISSION OF INDIA
NOTIFICATION
New Delhi, the 25th February, 2026

O.N. 01(E).— In pursuance of the provisions of sub-sections (1) and (2) of Section 13AA of the Representation
of the People Act, 1950 (43 of 1951), the Election Commission of India, in consultation with the Government of Odisha,
hereby directs that the following amendment shall be made in Notification No. 508/OR/2023 dated 01.09.2023, relating
to the appointment of District Election Officers for Districts in the State of Odisha.

2. In the table appended to the said Notification, for the existing entry against the Khurda, District, the same shall
be substituted by the following entries, namely:—
TABLE
Name of District District Election Officer Area of Jurisdiction
@ 2 (©)]

112 — Bhubaneswar Central
113 — Bhubaneswar North

Commissioner, Bhubaneswar Municipal

Corporation 114— Ekamra — Bhubaneswar
111 — Jayadev (SC)
24-Khurda 115 — Jatani
Collector, Khurda 116 — Begunia
117 — Khurda

118 — Chilika

[F. No. 508/0R/2023]
By Order,
SUJEET KUMAR MISHRA, Secy.
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